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Title: The Minister of State in the Ministry of Development of North Eastern Region and Minister of State in the Ministry of

Parliamentary Affairs made a statement regarding Government Business for the week commencing the 26t August, 2013
and submission made by Members.

THE MINISTER OF STATE OF THE MINISTRY OF DEVELOPMENT OF NORTH EASTERN REGION AND MINISTER OF STATE
IN THE MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI PABAN SINGH GHATOWAR): Madam, with your permission, | rise to
announce that Government Business during the week commencing Monday, the 26th of August, 2013, will consist of:-

1. Consideration of any item of Government Business carried over from today's Order paper.

2. Further discussion on the Statutory Resolution seeking disapproval of the National Food Security Ordinance, 2013 and
further consideration and passing of the National Food Security Bill, 2013;

3. Discussion on the Statutory Resolutions seeking disapproval of the following Ordinances and consideration and passing
of the Bills related to these Ordinances:-
(a) The Securities Laws (Amendment) Ordinance, 2013;

(b) The Securities and Exchange Board of India (Amendment) Ordinance, 2013;
4.  Consideration and passing of the following Bills: -

. The Pension Fund Regulatory and Development Authority Bill, 2011;
. The Land Acquisition, Rehabilitation and Resettlement Bill, 2011;
. The Street Vendors (Protection of Livelihood and Regulation of Street Vending) Bill, 2012;
. The Nuclear Safety Regulatory Authority Bill, 2011;
. The Regional Centre for Biotechnology Bill, 2011;
The Rajiv Gandhi National Aviation University Bill, 2013;
. The Right to Information (Amendment) Bill, 2013; and
. The Piracy Bill, 2012.

5. Consideration and passing of the following Bills, as passed by Rajya Sabha: -

a. The Citizenship (Amendment) Bill, 2013;

b. The National Waterway (Lakhipur Banga Stretch of Barak River) Bill, 2013;
c. The Registration of Births and Deaths (Amendment) Bill, 2013; and

d. The Parliament (Prevention of Disqualification) Amendment Bill, 2013.
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6. Consideration of amendments made by Rajya Sabha in the Wakf (Amendment) Bill, 2010, as passed by Lok Sabha and as
reported by Select Committee of Rajya Sabha.
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SHRI JAI PRAKASH AGARWAL (NORTH EAST DELHI): The following two subjects may be included in the Government
Business for the week commencing on 26.08.2013:

(a) Need to remove the shortage of land in Delhi by altering the land use under the Master Plan; ...(Interruptions)

(b) Need to make Yamuna River flowing through Delhi pollution-free.

PROF. SAUGATA RQOY (DUM DUM): Madam, I want to suggest the following subjects for discussion in the House. Hence,
the following two subjects may be included in the Government Business for the week starting on 26.08.2013:

(a) In the face of a stern stand taken by the Government of West Bengal that there can be no Gorkhaland and
division of West Bengal, the agitating Gorkha Janmukti Morcha (GJM) has called for an indefinite strike in the
hills. ...(Interruptions)

MADAM SPEAKER: Prof. Saugata Roy, smu f&u s farrr @ ufge; Do not go into the details.
PROF. SAUGATA ROY : I am reading from the notice that I had given. ...(Interruptions)
MADAM SPEAKER: You have to just read out the topic.

PROF. SAUGATA ROY : What I had given in the notice is only the topic.

MADAM SPEAKER: You have to only read out the subject. smu fa=are 3 =it o 33 37

PROF. SAUGATA ROY : I have given a notice under Bulletin Part II. I am only reading the contents of the notice which I had
given, which has been approved and supplied to me. I am only reading from that, Madam.

MADAM SPEAKER: But the practice is you have to read out only the subject.

PROF. SAUGATA ROQY : The following two subjects may be included in the Government Business for the week starting on
26.08.2013:



(@) The assurance to be given by the Union Government to the State Government of West Bengal in maintaining
law and order in the State following Gorkhaland agitation in the State;

(b) Steps to be taken by the Government to check rupee devaluation.
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